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central a CP! in I strati ve tribunal principal bench

0. A.No..1453/1997

New Dslhi: Dated: this 27th day of Duly^lBBSv

HON*BLE MR.S. RoAOlGE, yiCE CHaI in AN ( a) I

Mahabir Prasad Sharraa
S/o Shri Girdhapi Lalj
Wo Toyifi & P.0.Bhokarphfrij
Olstt, Pluzaf faroagar o • •/ppli canti>^

(Nona for applicant)

Vsrsua

Unign of India through
C.O, Ehginear Stores Depot,
Dalhi Canttoto 10 teapondantSo'

0 RDER(0 RAL)

Nona appaarad for tha applicant a van on

second call I

/

I RnoOs that nona had appaarad for applicant
on last 3 consecutiva dates. Under the ci rcusjstance

the Oa is dlanissad for non-prosecution. No costs,

(  s.r.'aoige )
VICE CHAlfTlAN (a)
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